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(b) No. Sir. 

Recreation Centres for Government 
Employees 

1955. Shri D. C. Sharma: Will the 
Minister of lIome Atralrs be pleased 
to state: 

(a) hethl~r there is any proposal 
to start clubs for Government officials 
where they can relax at the end of a 
W('ary day; 

(h) whetlwl' thel'e is also any pro-
pOllal to build hostels attached to these 
clubs where bachelor officers can stay 
at I'('Rsonable rates; 

(c) ir so, thl' details of the same; 
and 

(d) If not. the steps proposl'd to be 
token in this direction? 

The Minister of State in the Mlnilll-
,t17 of Home Atralrs (Shri Datar): (a) 
Many :\uch clubs have already been 
eet up in Delhi and Community Halls 
are also being built. 

(b) to (d). It is 110t propost·c\ to 
attach any hostels to these clubs but 
a proposal i~ separately under con-
sideration to construct two hostels for 
unmarried omcers, on,' for men and 
the other for women. 

fti.. In Sterlinl Balances 

{
Shri ArJu SIDlb Bhadaurla: 

JI66. Shrl S. A. Mehdl: 

Will the Minister of FIDaDee be 
Dleuaci tc atate: 

(a) whether there has been a rise 
in the sterUD, balances recently; and 

(b) if so, what is the weekly rise 
from 1st November. 1960 to 15th 
March, 1961? 

The Minister of Finance (Sbrl 
Morarji Desai): (a) and (b). The 
Sterling Balances of the Reserve Bank 
of India have shown a varying trend 
but there has been a net rise of 
Rs. 16.10 crores from the end of 
October 1960 to the 10th March, 1961 
(the last date for which information 
i~ available). ThC' weekly change in 
these balances is indicated below:-

\X'ce'" "nekd I. :'·~I "r W,'ck' 
S'cr:ing l'l1lkd 

Il:Ilancc'" 

l.c\·d (If 
S "rling 
Ihlances 

--_ •.. _----- ._._-------._"-------
(Rs. in cr.·res) 

2S-lo-hQ 142'7, 6-I-t>l 147·62. 
4-11-(,0 l'2~ 13-1-6 I I.p. 48 
I I-I 1-',', Ip' II 2()-i-hl 147'43 
Il",· 1 1-(,<.) 139' 6., :7-1-(>1 "p·67 

.-,'I l-~··' IW''l7 3-1-(>1 147' 26 

2-12-(o,(J I ~I' -:"" I a-:-(" 15Z'48 
'l-12-cl.) 1):::'{,2 17-2-61 15~' 56 
Ih-i ~ I.l 155' II :~-2-tll 159 50 
~ 1--12-t1'.) I ~5' ~" ~-.l-f> I 157 30 
)U-12-hO 1 S I 7.l 10-:1-(; I ''iH·KS 

1. Thl! figures are published as for 
t'lI('h ~·l'iday. 

2 Include5 Rs. 14'18 
125.1 million) received 
Germany. 

crorcs (DM 
from West 

Dlaplay of OlMeene roslers 

1951. Shrl Ram Saran: Will the 
Mini~tel' of Home Atralrs be pleased 
to stall': 

(a) what steps Government have 
taken with regard to display of 
obscene posters ill public places 
specially in the Union Territories; 

(b) tht' results so for obtained for 
such steps: and 

(c) what do Government propose 
to do in the matter on a long rallie 
policy! 

TIle MI ...... ., 8 ........ 1IIaIs-
tr7 at ..... AIfaIn (SlId DaIar): Ca) 
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and (b). Public exhibition or circula-
tion in any manner of any obscene 
object is an offence punishable under 
Section 292 of the Indian Penal Code 
which is applicable throughout the 
country. There is no special problem 
in the Union Territories as distinct 
from the States. 

(c) Does not arise. 

Wealtb and IIlcome TaJl:es 

1958. Sbri Kallka SiOCb: Will the 
Minister of Finance be pleued to 
itate: 

(a) the number of tax-payers who 
pay more than hundred per cent of 
their income by way of Wealth and 
income taxes; 

(b) the approximat£' percentag£' of 
the number of such tax-payers to the 
total number of tax-payers; and 

(c) the percentagf' in terms of 
\'aluation of the amount of taxes 
which is in excess of hundred per cent 
of the incomes to the total amount of 
aforesaid taxes? 

The Minister of Finance (Sbri 
Morarjl Desai): (a) to (c). The infor-
mation is not readily available. It is 
being collected and will be laid on 
the Table of the House as soon as 
possible. 

Pay Scales 0' ClviJian OtIlcen In 
OrdDance F.stabllllluDeDb 

1959. Sbri S. M. Banerjee: Will the 
Minister of DeleD.,.. be pleased to 
state: 

(a) whether new pay scales for 
civilian o1fteers in Ordnance Estab-
lis l~ 'nts including those working In 
Directorate General of Ordnance Fac-
tories have now been finalised; 

(b) if not, the reasons for the 
delay; and 

(c) thE" steps taken to expedite 
finalisation ~ 

fte ........ .. DeI_ (Ibri 
............... ): (a) to (e). Propoula 
for the reorpnisation or the Cadre 

of the Indian Ordnance Factorie .. 
Service and for improved pay scale. 
for officers in the Directorate General 
of Ordnance Factories are under 
active consideration. Every effort is 
being made to expedite a decision. 

Government Employe. on Stud, 
Leave Abroad 

1960. Sbri D. C. Sharma: Will the 
Ministl'r of FIDance be pleased to 
state: 

(a) what is the number of Central 
Government Employees who are away 
to U.S.A. and U.K. (separately) on 
study If'avE'; and 

(b) how many of them have gone 
on their own expenses but on leave 
a~ may be dUl' to them? 

The Minister 0' Finance (Sbri 
MorarJi DesaI>: (a) and (b). The 
information is being collected and will 
be placed on the Table of the Sabha 
as 1I00n as it becomes available. 

Grade IV Emplo,ees 

1961. Shrl D. C. Sharma: Will the 
Minister or lIome Aft'aln be pleased 
to IItat(': 

(a) what critl'ria have been adopt-
ed during th ~ years ) 955 and onwards 
for fixing seniority in Grade IV of the 
CI>nt!"al St.-cretnrlat Scrvice; 

(b) on what basis the perlOns who 
w(On! not in Gov(!rnment service on 
lst January, ) 958 have been placed 
senior to thosp who cr ~ holdin, 
substantive pOf;b on that date in the 
rl'er.ntly publi!'hed C'ivil Jist 01 Grade 
rv of the CE"ntra! Secretariat Servi('(!'; 

(c) heth ~r GovI!mment art~ aware 
that modification of the principle of 
seniority hu creau-d. lot of dis-
appointment among 8 large IIection or 
d,.'cted perfionli who have been work-
in, in that ,rade tor mo"" than 
'1 year. becaUle of havln, been 
declared junior to thole penon. who 
JoiDed lervtce u late u more thaD 
'1 years later; and 




